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Minutes of the meeting on the inter-departmental co-ordination for the 
Construction of Multi-storied 304 HIG Residential flats and Commercial 

Complex at Arumbakkam_ by Tamil Nadu Housing Board under the 
Chairmanship of Chief Secretary to Government held at 11:00 A.M. on 

30.10.2021 

Participants: 

Ls 

6. 

The Principal Secretary, Housing and Urban 

The Chief Secretary to Government, 

Chennai-9. 

. The Additional Chief Secretary to Government, 

Public Works Department, Chennai-9. 

. The Principal Secretary to Government, 
Revenue and Disaster Management Department, 

Chennai -9. 

. The Principal Secretary to Government, 

Housing and Urban Development Department, 

Chennai -9. 

. The Managing Director, 

Tamil Nadu Housing Board, Chennai -107. 

The Commissioner of Land Administration, 

Chepauk, Chennai-5. 

. The Chief Engineer (City), 
Tamil Nadu Housing Board, Chennai-107. 

. The District Revenue Officer (LA), 

Tamil Nadu Housing Board, Chennai-107. 

. The Superintending Engineer, 
Water Resources Department/ 

Public Works Department, 

Chepauk, Chennai-5 

Development 

Department welcomed the Chief Secretary and all the other participants 

and stated that the scheme for Construction of multistoried 304 HIG 

Residential flats and Commercial Complex at Arumbakkam is being 

implemented by Tamil Nadu Housing Board and that a boundary issue 

has arisen between Public Works Department and Tamil Nadu Housing 

Board in the project land. This meeting has been convened to resolve 

the issue. 

e Managing Director, Tamil Nadu Housing Board made a PowerPoint 

presentation to explain the project and the view points of Tamil Nadu 

Housing Board in the matter. He also informed about the National Green 

Tribunal (NGT) case filed against this scheme. 

CP-Fo:)
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The Principal Secretary, Revenue Department stated that all the 

inter-departmental disputes have to be first sorted out within the 
Government and all concerned departments are bound by _ the 

Government decisions. As far as land ownership is concerned, Revenue 
Department is the appropriate department to decide and it alone can 
determine the boundary and ownership of the land. And any disputes in 

ownership arising after being decided by the Revenue Department can 
only be challenged in the Civil Courts. He further added that in respect of 
any committee formed regarding land disputes, it is essential for the 
Survey Department to be a part of such a committee. 

Superintending Engineer, Water Resources Department/Public Works 
Department stated that a bund was formed as part of the Chennai Rivers 
Restoration Trust (CRRT) project and that Tamil Nadu Housing Board 
fixed the boundary beyond the bund portion. 

The Principal Secretary, Housing and Urban Development Department 
stated that the land was acquired in 1966 by Tamil Nadu Housing Board 
and there are records to establish encumbrances as early as 1919. The 
lands have been classified as dry land in revenue records. 

The Additional Chief Secretary, Public Works Department stated that 
disputes between departments need to be sorted out after due 
consultation and in this case, Public Works Department would agree to 
the decision made by Revenue Department regarding the boundary 
issue, 

Chief Secretary to Government stated that in land matters, Revenue 
Department is the appropriate department to mediate in boundary issues 
and adjudicate on the ownership. 

Considering the above, the following decisions were made in the 
meeting: 

(a) Whenever there are inter-departmental disputes, it has to resolved 
by way of inter-departmental talks/meetings and sorted out within 
the Government 

(b) The Revenue Department may sort out this issue by conducting a 
joint inspection with officials of Commissioner of Land 
Administration, Water Resources Department/ Public Works 
Department, Tamil Nadu Housing Board and file a joint report to 
the Government. 

(c) Thereafter, a common counter affidavit may be filed before the 
National Green Tribunal by the Government. 

The meeting ended with thanks to the Chair and the participants. 

V. Irai Anbu, 

Chief Secretary to Government. 
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From, To, 

Dr. J. Vijaya Rani., |.A.S., The Commissioner of Land Administration, 

Chennai Collector, Land Administration, 

Chennai District. Chepauk, Chennai- 600 005.     
  

Sir, 

NA.KA.No. J5/32600/2021 dated:26.11.2021 

Sub: National Green Tribunal — 0.A.No.91/2021 and Appeal No. 10/2021- Thiru.G. Devarajan 

Ref: 

one filed the case in the National Green Tribunal — Chennai District — Aminijikarai Taluk 

— Arumbakkam Town — In Arumbakkam Ponnamalle High Road Tamil Nadu Housing 

Board Constructing the multistoried residential cum commercial complex — Joint 

inspection conducted — Report Submitted. -Reg 

1. Chief secretary to Government of Tamil Nadu and Principal Secretary to 

Housing and Urban development department, secretariat, Chennai - 9 

Letter No: 6995/HB 3(2)/2021-13 dated: 02.11.2021 

2. Chennai Collector Proceedings NA.KA. J5/32600/2021 dated: 13.11.2021. 

3. Thasildar, Aminijikarai Taluk Letter dated: NA.KA. A2/1780/2021 dated: 

16.11.2021(&) 23.11.2021 

The kind attention of yours is invited to the above references cited. 

Chennai District, Aminijikarai Taluk, Arumbakkam Village, In Arumbakkam — 

Ponnamalle High Road Abutting Block No.4 T.S.No.2 Tamil Nadu Housing Board is 

constructing the multistoried building is carried out by encroaching the Cooum river 

one Thiru. G.Devarajan filed an O.A.No.91/2021 and Appeal No. 10/2021 in the 

National Green Tribunal. So the above land extent must be measured and report has 

to be submitted as instructed by the Chief Secretary to Government of Tamil Nadu on 

30.10.2021 meeting. 

Based on the above and reference 2™ cited Chennai District Collector 

Proceedings the following officer are instructed to submit the Joint Inspection survey 

report. 

1. District Revenue Officer, Chennai District. 

District Revenue Officer, Land Acquisition, (TNHB). 

3. Assistant Director of Survey, Survey and Land Records department, 

Chennai. 

4. Superintending Engineer, (WRD/PWD).



//Translated copy// 

Based on the above, on 16/11/2021 in Aminjikarai Taluk, Naduvankarai village, 

Arumbakkam -Ponnamalle High Road Abutting Block No.4 T.S.No.2 is joint inspected 

along with the following officials. 

1. District Revenue Officer, Chennai District. 

2. District Revenue Officer, Land Acquisition, Tamil Nadu Housing Board, 

Chennai-35. 

3. Instead of Superintending Engineer, Water Resource Department/Public 

Works Department, Sub Division Officer, Cooum Basin sub Division, 

Chepauk, Chennai-5. 

4. Personnel Assistant to Chennai District Collector (Survey) and 

Assistant Director of Survey, Survey and Land Records department, 

Chennai-01. 

. Thasildar, Central Chennai Revenue Division, Chennai-101. 

. Thasildar, Aminijikarai Taluk, Chennai-30. 

. Inspector of Survey, (Survey), Chennai District. 

. Deputy inspector of Survey, Aminijikarai Taluk, Chennai-30. 

. Surveyor Aminijikarai Taluk, Chennai-30. 

10. Engineers, Tamil Nadu Housing Board, Chennai. 

11. Surveyor, Tamil Nadu Housing Board, Chennai. 

Oo 
C
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Chennai District, Aminijikarai Taluk, Arumbakkam Village, In Arumbakkam — 

Ponnamalle High Road Abutting Block No.4 T.S.No.2 old Survey No. 249/1,2,3,5, 

250/1,2,3,4,5,6, 251,252/A for an total extent of 3 Hectares 30 Ares, Classified as 

Rayathwari land and the land belongs to the State Housing Board as Shown in online 

TSLR Copy. 

In addition to the above, for Tamil Nadu Housing Board schemes the 

following land were acquired. 

  

  

    

    

    

    

    

    

    

    

    

      

S.No Award No. | Village Name | Survey No. | Extent in Classification 

Acre/cent of lands 

1 14/1966 Arumbakkam | 249/11 2.07 Dry Lands 

2 dated: 249/3 0.73 

3 28.03.1966 249/5 0.25 

4 250/1 0.30 

5 250/2 0.42 

6 250/3 0.21 

7 250/4 0.10 

8 250/6 0.25 

9 251 1.73 

10 252/2A 0.45 

11 250/6 0.11 Dry Lands              



//Translated copy// 

  

12 15/1966 Arumbakkam | 249/2 1.40 Dry Lands 

dated: 

20.03.1966               
  

The above acquired lands are classified as dry lands in the Revenue Accounts 

as stated in the award. Further in online TSLR the Cooum boundary is in Naduvankarai 

village in T.S.No. 1 Block No.6 in old survey No. 97/part, 98/part, 99/1 part, 116/part, 

117/part, 129/part for an total extent of 9.45.00.0 Sqm is recorded. 

Hence, in the joint inspection, the survey report shows that Cooum River is 

not lies in the acquired TNHB land. 

Public Works Department- Water Resource Organization, Sub Division officer 

Thiru.Balu is present during the joint inspection but refused to sign in the Joint 

inspection report. 

So, Aminjikarai Taluk, Naduvankarai village, Arumbakkam -Ponnamalle High 

Road Abutting Block No.4 T.S.No.2 Tamil Nadu Housing Board is constructing the 

multistoried building which is located in the southern side of the Cooum river. 

Hence, Aminjikarai Taluk, Naduvankarai village, Arumbakkam -Ponnamalle 

High Road Abutting Block No.4 T.S.No.2 Tamil Nadu Housing Board is constructing the 

multistoried building which is not located in the Cooum River. Moreover it is kindly 

informed that the Cooum river lies in the Naduvankarai village as justified in the joint 

inspection. And also the joint inspection photographs, online TSLR copy, combined 

sketch of Cooum River is enclosed herewith. This is for kind information. 

Enclosure: As stated above 

Yours Truly, 

Sd/-XXX 

Chennai Collector 

Chennai District. 

Copy to: 

District Revenue Officer, (L.A) 

Tamil Nadu Housing Board, 

7 Floor, CMDA Complex 

Koyambedu, Chennai-107. 

// forwarded by orders// 

For Chennai Collector, 

Chennai District.
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//Translated copy// 13 

JOINT INSPECTION REPORT 

DISTRICT - CHENNAI 

DIVISION - CENTRAL CHENNAI 

TALUK - AMINJIKARAI 

VILLAGE - ARUMBAKKAM 

BLOCK NO - 4 

T.S.NO - 2 

JOINT INSPECTION DATE- = 16/11/21 

JOINT INSPECTION REASON - FIXING OF COOVUM RIVER BOUNDARY NEAR THE 

ABOVE BLOCK NO.4 

Chennai District, Central Chennai Revenue Division- Aminjikarai Taluk, Arumbakkam 

Town, Block No.4, T.S.No.2 fixing of boundary points during the joint inspection in 

the presence of following officers. 

1. District Revenue Officer, Chennai District. 

2. District Revenue Officer, Land Acquisition, Tamil Nadu Housing Board, 

Chennai-35. 

3. Instead of Superintending Engineer, Water Resource Department/Public 

Works Department, Sub Division Officer, Cooum Basin sub Division, 

Chepauk, Chennai-5. 

4. Personnel Assistant to Chennai District Collector (Survey) and 

Assistant Director of Survey, Survey and Land Records department, 

Chennai-01. 

5. Thasildar, Central Chennai Revenue Division, Chennai-101. 

6. Thasildar, Aminijikarai Taluk, Chennai-30. 

7. Inspector of Survey, (Survey), Chennai District. 

8. Deputy inspector of Survey, Aminijikarai Taluk, Chennai-30. 

9. Surveyor Aminijikarai Taluk, Chennai-30. 

10. Engineers, Tamil Nadu Housing Board, Chennai. 

11. Surveyor, Tamil Nadu Housing Board, Chennai. 

The joint inspected land’s online TSLR Copy details are as follows: 

TOWN - ARUMBAKKAM 

BLOCK NO - 4 

T.S.NO - 2 

OLD S.NO. - 249/1,2,3,5, 250/1,2,3,4,5,6, 251,252/A 

CLASSIFICATION - RAYATHWARI LAND 

EXTENT - 3 HECTARES AND 3 ARES 

TSLR EXTRACT - STATE HOUSING BOARD 

USAGE - EMPTY LAND



//Translated copy// 

During the joint inspection, the above extent is located in Chennai 106, Arumbakkam 

- Ponnamalle High Road from koyambedu towards Arumbakkam on the left side near to the 

Cooum river boundary. Tamil Nadu Housing Board has constructing the multistoried 

building in the above land. 

For this Block No.4, T.S.No.2 Northern side boundary is the Cooum River in the 

Naduvankari village and southern side is in Arumbakkam Town. Block No.5, T.S.No. 

1/1,1/2,1/3 has Ponnamalle high road in the southern side and in western side Arumbakkam 

Town Block No.4 T.S.No.1 are the existing boundaries. 

As per Taluk office Arumbakkam Town Block diagram, the block No.4, T.S.No.2 

boundary were measured in the presence of above officials. The joint inspection justify that 

the Cooum river boundary is not inside this above Block and the Cooum river lies only in the 

Naduvankarai village only. 

  

1) Surveyor, Tamil Nadu Housing Board, Chennai. 
  

2) Engineers, Tamil Nadu Housing Board, Chennai. 
  

3) Surveyor Aminijikarai Taluk, Chennai-30. 
  

4) Deputy inspector of Survey, Aminijikarai Taluk, 

  

  

  

  

Chennai-30. 

5) Inspector of Survey, (Survey), Chennai District. 

6) Thasildar, Aminijikarai Taluk, Chennai-30. 

7) Thasildar, Central Chennai Revenue Division, 

Chennai-101 

8) Personnel Assistant to Chennai District Collector 

(Survey) and Assistant Director of Survey, Survey 

and Land Records department, Chennai-01. 

  

9) Instead of Superintending Engineer, Water 

Resource Department/Public Works Department, 

Sub Division Officer, Cooum Basin sub Division, 

Chepauk, Chennai-5. 

  

10) | District Revenue Officer, Land Acquisition, Tamil 

Nadu Housing Board, Chennai-35. 
          11) | District Revenue Officer, Chennai District. 
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DISTRICT : CHENNAI 

TALUK =: AMINJIKARAI 

TH
IR

UM
AN

GA
LA

M 

        

KOYAMBEDU 

COMBINED SKETCH SHOWING BLOCK NO:6 OF NADUVANKARAI VILLAGE & BLOCK NO:4 OF ARUMBAKKAM VILLAGE 

NADUVANKARAI 

BLOCK-8 

COOUMRIVER 

T.S NO:1 

BLOCK-7 

NADUVANKARAI BLOCK-6 

BLOCK-1 

BLOCK-9C 

  

BLOCK-9B 

        

   

      

  

   

    

  

      

  

      

BLOCK-6 

BLOCK-3 

Coovum Rivera 

Na&DuvA wWeARA: Vicune 
Bloch: & 

ARUMBAKKAM 
& TN HBR LAND 

A Ahumpalecam ViLeme- 

sums Blak: T.g-aei 2 

wae hen wo , LDAR PES FOr ———___ >» 
Aminjikarai Taluk Office . SURVEY SUB INSPECTOR OF SURVEY 

Chennai-600030, AMINJIKARAI TALUK Aminjikarai Taluk, 

CHENNAI-600 030 

N 

p 

SCALE = 1 : 1500 
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BLOCK-5 96
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Chennai - 600 030. 

gos     
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DISTRICT : CHENNAI COMBINED SKETCH SHOWING BLOCK NO:6 OF NADUVANKARAI TOWN & BLOCK NO:4 OF ARUMBAKKAM TOWN 

TALUK : AMINJIKARAI Bh: 

S 

SCALE = 1 : 1500 
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BLOCK-9C = 
| oc 

a 

BLOCK-9B DAS 
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sO, a ! SC ee = ag ee OP ee 

re pe a ee ee ee a ee es eg : qe Maz  BLOCK-5 

Se oe eee COOvVUM RIVER ~~, 

ee gt 2 oe ~NADUVANKARATBLOCK6 > 

Fee ge | eee ve TSNO1 tt tit 1 
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~ REFERENCE: 

~~~} COOVUMRIVER 

Ce gins —OtOtC RN . : awe | 
- is SPECTOR OF SURVEY 7 SURVEY i 

Ghentel Sern, re. AHSILDAR COOVUM RIVER FLOWING IN TNHB LAND 

  

Aminjikarai Yaluk Office 
Chennais00030,   
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ABSTRACT 

FLOW OF WATER IN COOUM RIVER DURING THE RAIN FALL 

FROM 7/11/21 TO 4/12/21. 
  

  

  

  

  

  

  

  

  

          

S.NO DESCRIPTION LEVEL | DEPTH 
OF FLOW 

(Approx) 
1 Temporary Bund top level @ Arumbakkam 8.90m 

village side.(Formed by TNHB in the area 

reserved for proposed Elevated corridor as 

per 3G Notification of 6008 Sqm by NHAL. 
2 Existing Bund top level @ Naduvankari 9.60m 

village side. 

3 Existing Poonamallee high Road level 12.875m 

4 Scheme formation level 13.800m 

5 Normal flow before rain 5.70m 1.20m 

6 Maximum flow level (w.r.t )bund top 

7 On 29/11/2021 (0.90 m below bund top) 8.00m 3.50m 

8 On 1/12/2021 7.90m 3.40m 

9 On 2/12/2021 7.80m 3.30m     

21
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Chennai, Tamil Nadu, India 
10, 551/10, Poonamallee High Rd, near Indian Overseas Bank - 

Arumbakkam Branch, Sector Al, MGR Colony, Anna Nagar, Chennai, 

Tamil Nadu 600040, India 

Lat 13.077498° 

Long 80.20482° 

07/11/21 O2:30 PM oe 

  
Photographs showing the flood level in the northern side of the site boundary 
on 7/11/21 at 2.30 PM.    



23 Bund top to water flow level - 2m. 

Chennai, Tamil Nadu, India 
551/5, National Hwy 48, Arumbakkam, Chennai, Tamil 

Nadu 600106, India 

Lat 13.077375° 

Long 80.204313° 

08/11/21 09:26 AM   - ae 

Photographs showing the flood level in the northern side of the site boundary 
on 8/11/21 at 9.26 AM.
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Chennai, Tamil Nadu, India 
5511/5, National Hwy 48, Arumbakkam, Chennai, Tamil 

Nadu 600106, India 

Lat 13.077347° 

Long 80.20431° 

09/11/21 09:55 AM 

ty 2 3 = Ps a SS ep , * - i = = 

Photographs showing the flood level in the northern side of the site boundary          
  on 9/11/21 at 9.55 AM.



  
ZEA > Mee re pe fe Ee : 

Chennai, Tamil Nadu, India Pa 
551/5, National Hwy 48, Arumbakkam, Chennai, Tamil 

Nadu 600106, India 

Lat 13.077315° 

Long 80.204193° 

Lente 09:34 AM 

  
Photographs showing the flood level in . the northern side of the site “boundary 
on 11/11/21 at 9.34 AM.  



Bund top to water flow level — 2 m. 

Depth ofyvater flow from bottom — 2.5 m (approx.) 

  
Chennai, Tamil Nadu, India 
5511/5, National Hwy 48, Arumbakkam, Chennai, Tamil 

Nadu 600106, India 

Lat 13.077337° a 

Long 80.204212° = 

12/11/21 10:04 AM 

  

» ~ “ ee 

rm Photographs showing the flood level in the northern side of the site boundary 
on 12/11/21 at 10.04 AM.             
    



  
Chennai, Tamil Nadu, India 
551/5, National Hwy 48, Arumbakkam, Chennai, Tamil a 

Nadu 600106, India 

Lat 13.07737° 

Long 80.204207° 

13/11/21 09:08 AM 

    

Photographs showing the flood level in the northern side of the site boundary 

on 13/11/21 at 09.08 AM.    
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Chennai, Tamil Nadu, India 
551/5, National Hwy 48, Arumbakkam, Chennai, Tamil 

Nadu 600106, India 

Lat 13.077348° 

. Long 80.204202° 

GS A aia 07:53 AM   
Photographs showing the flood level i in the northern | side of the site » boundary 
on 15/11/21 at 07.53 AM.



  
Chennai, Tamil Nadu, India 
5511/5, National Hwy 48, Arumbakkam, Chennai, Tamil 

Nadu 600106, India 

Lat 13.077355° 

Long 80.204212° 

ges 08:24 AM 

  
Photographs showing the flood level i in the northern side of the site boundary 
on 16/11/21 at 08.24 AM.  
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Chennai, Tamil Nadu, India 
551/5, National Hwy 48, Arumbakkam, Chennai, Tamil 

Nadu 600106, India 

Lat 13.07737° M 

Long 80.20429° = 

= Si a is 09:16 AM 

  
oy
 { y 

eres 

Photographs showing the flood level in ‘the northern side of the site e boundary 
on 17/11/21 at 09.16 AM.  
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. Chennai, Tamil Nadu, India Fs 
= 551/5, National.Hwy 48, Arumbakkam, Chennai, Tamil = 

Nadu 600106, India 

Lat 13.077319° 

Long 80.20425° 

  

18/11/21 09:10 AM 

Photographs showing the flood level in the northern side of the site boundary 
on 18/11/21 at 09.10 AM.  



      
Chennai, Tamil Nadu, India 
551/5, National Hwy 48, Arumbakkam, Chennai, Tamil 

Nadu 600106, India 

Lat 13.077323° 

Long 80.20422° 

19/11/21 09:00 AM 
on F -. 
ed 

Photographs showing the flood level i in n the northern side of the site boundary 
on 19/11/21 at 09.00 AM.  
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Chennai, Tamil Nadu, India 
551/5, National Hwy 48, Arumbakkam, Chennai, Tamil 

Nadu 600106, India 

Lat 13.077308° 

Long 80.204215° 

iSse2a 20/11/21 09:22 AM 

  

a So Pm 

Photographs showing the flood level in the northern side of the site boundary 
on 20/11/21 at 09.22 AM.    
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Chennai, Tamil Nadu, India 
551/5, National Hwy 48, Arumbakkam, Chennai, Tamil 

Nadu 600106, India 

Lat 13.077315° 

Long 80.204218° 

22/11/21 09:50 AM      
= ad > 2 = a 

    

   

oe = a S 
Se 

Photographs showing the flood level in the norther 
a" 

sid 

on 22/11/21 at 09.52 AM.
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5511/5, National Hwy 48, Arumbakkam, Chennai, Tamil 

Nadu 600106, India 

Lat 13.077315° 

Long 80.204218° 

22/11/2021 at 09:50 AM
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> ts =. a cat ee 

a Ne ae ike = = | @ rot entered 

~ Chennai, Tamil Nadu, India 
16, Poonamallee High Rd, near Indian Overseas Bank - Arumbakkam 

Branch, SVP Nagar, Jai Nagar, Arumbakkam, Chennai, Tamil Nadu 

600106, India 

Lat 13.076772° 

Long 80.204895° 

23/11/21 09:24 AM 

Se =e 

  

SS ee 

  

   
Photographs showing the flood level in the northern side of the site boundary on 

23/11/2021 at 09:24 AM 
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Bund top to water flow level - 2.00m 

% eee an water we eel bottom — 2.50m (approx) 

  

asi - 

466, 7th Main RoadN Rd, MGR Colony, Anna Nagar, 

al mek _ Chennai, Seti Nadu, India 
os pit | 

Chennai, Tamil Nadu GOOO4O, India 

  

a Lat 13.078818° 
Cay Long 80.206502° 

Goggle 24/11/21 12:01 PM 
a SSS . a 

Photographs showing the flood level in the northern side of the site boundary on 

24/11/2021 at 12:01 AM
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Chennai, Tamil Nadu, India 
541, Poonamallee High Rd, SVP Nagar, Janakiraman 

Colony, Arumbakkam, Chennai, Tamil Nadu 600106, India 

Lat 13.076608° 

Long 80.204277° 

25/11/21 08:41 AM 
q _ ™ - a —_ 

Pa = ‘ ‘ —— 

  

| 

Photographs showing the flood level in the northern side of the site boundary on   25/11/2021 at 08:41 AM



  

Chennai, Tamil Nadu, India = 
541, Poonamallee High Rd, SVP Nagar, Janakiraman 

Colony, Arumbakkam, Chennai, Tamil Nadu 600106, India 

Lat 13.076615° 

Long 80.204277° = 

26/11/21 09:20 AM 
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Photographs showing the flood level in the northern side of the site boundary on 

26/11/2021 at 09:20 AM    



Bunétop to water flow level - 1.20m 

Epademwetcrtlowfeoiubottom — 3.30m (approx) 
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Chennai, Tamil Nadu, India 
540, 540, Poonamallee High Rd, near Indian Overseas Bank - 

Arumbakkam Branch, SVP Nagar, Amaravathi Nagar, Arumbakkam, 

Chennai, Tamil Nadu 600106, India 

Lat 13.076745° 

Long 80.204839° 

27/11/21 09:09 AM 
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Photographs showing the flood level in the northern side of the site boundary on 

27/11/2021 at 09:09 AM  
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Chennai, Tamil Nadu, India 
172, 7th Main Rd, MGR Colony, Anna Nagar, Chennai, Tamil 

Nadu 600040, India 

Lat 13.079172° 

Long 80.204994° 

29/11/21 09:07 AM 
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Photographs showing the flood level in the northern side of the site boundary on 

29/11/2021 at 09:07 AM
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Chennai, Tamil Nadu, India 

952/557, Arumbakkam, Chennai, Tamil Nadu 600106, India 

Lat 13.077573° 

Long 80.207367° 

30/11/21 09:44 AM 

Photographs showing the flood level i in the northern side of the site boundary on   30/11/2021 at 09:44 AM



Bund top to water flow level - 1.30m 

eoth of water Low from bottom — 3.20m (approx) 

          
Chennai, Tamil Nadu, India 

13 , Sankaram Building, Amaravathi Nagar Main Rd, Amaravathi ee 

Nagar, Arumbakkam, Chennai, Tamil Nadu 600106, India = 

Lat 13.075743° a 
Long 80.206855° 

03/12/21 10:00 AM 

ee 

03/12/2021 at 10:00 AM



Bund top to water flow level - 1.60m 

Depth of water flow from bottom — 2.90m (approx) 
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113/14, Thiruveethiamman Koil St, Sector Al, Jawahar 

Colony, Anna Nagar, Chennai, Tamil Nadu 600040, India es 

Lat 13.079362° = 
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Photographs showing the flood level in the northern side of the site boundary on 

04/12/2021 at 10:30 AM
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Photograph es in the southern side of the site boun ary 
abutting to the EVR Periyar salai on 12/11/21 at 3.30 PM.  



Hg&UD(HB3(2))Dept. 

Minutes of the meeting on the _inter-departmental 

co-ordination for the Construction of Multi-storied 304 HIG 

Residential flats and Commercial Complex at Arumbakkam_by 

Tamil Nadu Housing Board under the Chairmanship of Chief 

Secretary to Government held at 03:15 P.M. on 03.12.2021 

The list of Participants annexed as Annexure - I. 

The Principal Secretary, Housing and Urban Development 

Department welcomed the Chief Secretary and all the other 

participants and stated that the scheme for Construction of 

multistoried 304 HIG Residential flats and Commercial Complex at 

Arumbakkam is being implemented by Tamil Nadu: Housing Board. 

In this regard, a case has been filed against this scheme in the 

National Green Tribunal, Southern Zone and a joint inspection was 

conducted by the team formed by District Collector, Chennai to sort 

out the boundary issue in pursuance of the decision made in’ the 

meeting in this regard held on 30.10.2021. 

This meeting has been convened to discuss the inspection report 

and the common counter affidavit to be filed by the Government. 

Managing Director, Tamil Nadu Housing Board made a PowerPoint 

presentation and explained about the joint inspection conducted by 

the team and that it was verified that the scheme land does not lie 

in Cooum river and that the Cooum river lies only in the 

Naduvankarai village. It was stated that even during this heavy rain 

period, some water of Cooum river is flowing in the Tamil Nadu 

Housing Board land, and that Tamil Nadu Housing Board has 

already left that portion of land while formulating the project. 

The Principal Secretary, Revenue Department stated that stones 

have to be fixed in the boundary and photographs have to be taken. 

He also suggested that in the common counter affidavit, the level of 

water point during the current rains may be mentioned. He also 

mentioned that flags are already installed demarcating river 

boundary. 

The Additional Chief Secretary, Water Resources Department stated 

that stones have to be fixed in the boundary and photographs have 

to be taken and to give clear findings while filing the common 

counter affidavit. 

The Principal Secretary, Housing and Urban Development 

Department has agreed that stones be fixed both on River boundary 

and also the land which Tamil Nadu Housing Board has earmarked 

for probable waterway during very heavy rain period and GIS 

tagging be done. He also stated that related cost would be met by 

Tamil Nadu Housing Board. 
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° The Chief Secretary to Government stated that survey stones to be 
fixed immediately. He directed for the GIS tagging to be taken up 
subsequently. 

e Considering the above, the following decisions were made in the 
meeting: 

a. The team has to again inspect the site on 04.12.2021 
at 12.00 noon to fix the stones on the boundary and 
document it visually. 

b. Thereafter, a common counter affidavit may be filed 
immediately incorporating all the facts. 

The meeting ended with thanks to the Chair and the participants. 

V. Irai Anbu, 

Chief Secretary to Government. 

// True Copy// 
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The picture showing the DRO/TNHB discussing with PWD CE & SE along 
with TNHB officials on 4/12/2021
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The picture showing the SE/TNHB discussing with PWD CE & SE along 

with TNHB officials on 4/12/2021



  
The picture showing the SE/TNHB discussing with PWD CE & SE along 

with TNHB officials on 4/12/2021
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The picture showing the discussion held with PWD CE & SE along with 

TNHB officials on 4/12/2021



  
The picture showing the discussion held with PWD CE & SE alone w with 

TNHB officials on 4/12/2021



  ea 
The picture showing the stone laying with PWD CE & SE along with TNHB 
officials at point No.6 on 4/12/2021



  ke ee 4 — ; Se Soe 

etween the structure and th The picture showing the distance measured 
river side reference point along with PWD-CE & SE in presence TNHB 
officials at point No.5 on 4/12/2021
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‘The picture showing the distance measured between the structure and t 
river side reference point along with PWD-CE & SE in presence TNHB 
officials at point No.5 on 4/12/2021 

   



  
The picture showing discussion between PWD SE & AE along w with CE & 

SE/TNHB at point No.5 on 4/12/2021
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The picture showing the stone laying with PWD CE & SE along with TNHB 

officials at point No.4
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The picture showing the discussion held with DRO/TNHB and 

DRO/Chennai District along with AD survey on 4/12/2021.



  
The picture showing the building set back measured in presence of TNHB 

officials at Residential block by the DIS-Aminijikarai.
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The picture showing the building set back measured in presence of TNHB 

officials and PWD-AE & AEE at Commercial block on 4/12/2021
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The picture showing the actual boundary point No.5 was fixed inside the River = the 

reference points given by the Revenue surveyor on 05.12.2021 in the presence of PWD officials.
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The picture showing the actual boundary point No.5 was fixed inside the River using the 
reference points given by the Revenue surveyor on 05.12.2021 in the presence of PWD officials.



ea es SiS OS   
The picture showing the actual boundary point No. 4 was fixed inside the River using the 
reference points given by the Revenue surveyor on 05.12.2021 in the presence of PWD officials.
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The picture showing the actual boundary point No. 3b was 5 fixed inside the River using the 
reference points given by the Revenue surveyor on 05.12.2021 in the presence of PWD officials.
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The picture showing the actual boundary point No 3a. was fixed inside the River using the 
reference points given by the Revenue surveyor on 05.12.2021 in the presence of PWD officials. 
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fixed inside the River using the   The picture showing the actua 
reference points given by the Revenue surveyor on 05.12.2021 in the presence of PWD officials.



  
The picture showing the fixed actual boundary points No.5, 4, 3a, 3b and 2 using the reference 
points given by the Revenue surveyor on 05.12.2021 in the presence of PWD officials.



  
The picture showing the fixed actual boundary points 5 No. 5, 4, 3a, 3b and 2 “using t the reference 
points given by the Revenue surveyor on 05.12.2021 in the presence of PWD officials.



The picture showing the fixed actual boundary points No.5, 4, 3a, 3b and 2 using the reference 
points given by the Revenue surveyor on 05.12.2021 in the presence of PWD officials.  
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From arun kumar + arunlegalsolutions@gmail.com 

To = manuraj.office@gmail.com 

ssjtnpcb@gmail.com 

Shanmuganathan Dharmarajan - 

dshanmuganathan@outlook.com 

mstnseiaa@yahoo.com 

Date 7 Dec 2021, 5:31pm 

See security details     
Respected sir/madam, 

Herewith | am sending common 2nd Additional typeset filed on behalf 
of 3rd Respondent/TNHB. 
Regards 
D.R. Arun Kumar, 

Standing Counsel- TNHB 

On Sat, 13 Nov 2021, 11:20 am arun kumar, 
<arunlegalsolutions@gmail.com> wrote: 

On Sat, 13 Nov 2021, 11:11 am arun kumar, 

<aruniegalsolutions@gmail.com> wrote: 

Respected sir/madam, 
| herewith attached the Commonist additional typed set filed on 
behalf of the TamilNadu Housing Board/ R3 in 0.A.No.91 of 2021 
and Appl No. 10 of 2021. Kindly find the attachment below and 
acknowledge the same. 

Regards, 

D.R. Arun Kumar, 
Standing Counsel for R3/ TNHB


